WP(C)No.(SH)43/2012

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

10.06.2013

As prayed for by Mr. SC Shyam, learned CGC
appearing for the respondents, list this matter again after three
weeks’ so as to enable him to produce the record mentioned in the
earlier order of this Court dated 21.05.2013.

List this matter again on 03.07.2013.

JUDGE

Lian



WP(C)No.(SH)6/2012

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

10.06.2013

On perusal of the record, it appears that as on today
service of notice of the present writ petition to the respondent No.7
has not yet been effected properly.

Miss. SG Momin, learned counsel appearing for the
respondent No.6 clearly stated that she has not been authorized to
appear on behalf of the respondent No.7 in the present writ petition.

Accordingly, the petitioner is directed to take fresh
steps for service of notice to the respondent No.7 by registered post
with AD within five days.

List this matter again on 08.07.2013.

JUDGE

Lian



